
Govemment of Jammu and Kashmir

DeDartment of Law. Justice and Parliamentary Affairs
' Civil Secretariat

Srinagar/Jammu
*****

Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of

JammuandKashmir-Appointmentofofficerlncharge(olC)Litigation.

GOVERNMENT ORDER NO: - 5068- JK (LD) of 2026

DATED:- 16 - 04 - 2026

Sanction is hereby accorded to the appointment of Officer's of Jal Shakti

O.p*"", as Officer ln charge (OIC) iitigation for the cases mentioned in

annexure to this Govemment o;de; including Contempt Petition if any' pending

before Hon'ble High Court of J&K and Ladakh/Central Administrative TribunaV

any other forum.

The terms and conditions of appointment of the OIC shall be governed by the

,roririon, of Govemment Oraer Uo tOZ:-fK(LD) of 2021 dated 24'03 '2021'

By order of Government of Jammu and Kashmir'

sd/-
(Achal Sethi)

Commissioner/Secretary to Govemment

Dated: - 16'04'2026
No:-LAW-OIC/4/2026

Copy to the:-

t.
.)

J.

4.

5.

6.

Leamed AdYocate General, J&K'

iir*.i"i co.*ir.ioner (Additional chief secretary) Jal Shakti Departm€nt

prinJpif s""t",uty to Hon'ble Lieutenant Govemor' Raj Bhawan'

J"i", i."*"" tri.K), Ministry of Home Affairs' Government of lndia'

*"*,*. C*..,' High Coun of J&K and Ladakh' Jammu'/Srinagar'

p.fi"'pa J*r"".y tJHon'ble Chief Justice' High Coun of J&K and Ladakh'

7. Director Litigation, Srinagar/ Jammu'

8. Law Ofiicer concemed

9. Officer ln Charge Litigation(Olc)'

10. Private Secretary to ChiefSecretary for information of Chief Secretary

I l. Private Secretary to Commissioner/Secretary Law'

12. Incharge Website.

13. Government Order file'

14. Concemed file.

(ReYaz Ali Bhat)

- Deputy Legal Remembrancer
(;/l
)Z

?w.



Annexure to the Government order No:-5068 - JK(LD) of 2026 dated 16'04'2026

tu

Contact No.orcTitle of caseCase No.S.No

9419025211
Er. Narender Sin

Executive Engineer, PHE

ech Division Kathua

gh,

M

Tallo Ram & Ors VS

UT of J&K and Ors
OA No.
141912024

94 I 902521 I
Er. Narender Singh,

Executive Engineer, PHE
h Division KathuaMec

UTRam Parshad Vs
of J&K and Ors

OANo.
40412026

9419119'7t,4Er. Bharat Vikas Sharma.

Executive
Lal Vs

UT of J&K & Ors
OA No.
3t412026

J

9419119714Er. Bharat Vikas
Executive Engineer

Sharma,titled Darshana Dev

Vs Pravin Bakshi
and Ors

CP No.
3712026

4

s4t9t 197 | 4Er. Bharat Vikas S

Executive Engineer
harma.titled Mushtaq

Ahmed Malik & Anr
Vs State of J&K &
Ors

5

9s96132634Mohd Haniel C

Engineer, PHE Jammu
h ieftitled Raj inder

Kumar Sharma VS
UT of J&K & Anr

WPC
No.-/20
26 in OA
No.
20312025

6

I

titled Doman

TA No.
t1212026


